FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
FERROUS INFRASTRUCTURE PRIVATE LIMITED OPERATING
IN REAL ESTATE INDUSTRY AT FARIDABAD, HARYANA

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1.| Name of the corporate debtor | FERROUS INFRASTRUCTURE PRIVATE LIMITED
along with PAN/CIN/LLP No. |pAN No: AAAF9776H1ZA
CIN No: U45201DL2006PTC145748

2| Address of the registered office | Ferrous Infrastructure Private Limited

B-22, Lower Ground Floor, Jangpura Extension,
New Delh-110014

URL of website htip:/www.ferrousinfra.in

ety e—————

| Details of place where majonty | 1. Ferrous City, Sector-89, Fandabad, Haryana
of fixed assets are located 2. Sector-19, Gurgaon Extension, Dharuhera,

a‘"u

Rewari, Haryana
5 | Installed capacity of main Project SmdiwndJComlmhd Sold |Unsold
products! services Name

Fandabad = 838 4 B26 |752| 74°
Dharuhera: 548 | 548 |430| 118
*Figures may be subject to further revision

on the avadability of entire record and its scrutiny.
Note:Total EWS flats sanctioned & constructed
at Faridabad- 180, and Soid - 103

6.| Quantity & value of main products/ | Not Available

sennices sold in last financial year
T | Number of employees/ workmen | Nil

8 | Further details including last | Eligible Resolution Applicant may submut the
available financial statements | request o the Resolution Professional by
{(with schedules) of two years, |mail at cirp.ferrousinfra@gmail.com and
lists of creditors, relevant dates | nksharma.fcs@gmail.com

for subsequent events of the
process are available at

% | Engibdity for resolution applicants | Refer the dstailed mtation of expression of nterest to be
under section 25(2)(h) of the provided on request 3 cirp. ferrousinfra@gmail.com

Code is available at and nksharma.fcs@gmail.com
10| Last date for receipt of expression | 23.04.2023
of interest
11| Date of issue of provisional list of | 03.05.2023
prospective resolution applicants |
12| Last date for submission of 08.05.2023
Wi _ggjections to provisional kst
12} Process email id to submit EOI | cirp.ferrousinfra@gmail.com
Sd/-
Narender Kumar Sharma
Resolution Professional for Mis Ferrous Infrastructure Private Limited
Date ' 08.04.2023 Regn. No.: IBBUIPA-002/IP-N0O125/2017-18/10294

 Place: Gurgaon Add.: 112A, Phase-V, Udyog Vihar, Gurgaon, Haryana-122016
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